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INTRODUCTON

1. the Chairman of the Estimates Committee, having been 
authorised by the Committee, present this Sixth Report of the Climates 
Committee on the Action taken by Government on the reconmienda- 
tions contained in the Hundred and Nineteenth Report of the Esti
mates Committee (Second Lok Sabha) on the Ministry of Works 
Housing and Supply—Ashoka Hotels Ltd., New Delhi.

2. The Hundred and Nineteenth Report was presented to the Lok 
Sabha on the 24th March, 1961. Govenunent furnished their replies 
indicating the action taken on the recommendations contained in this 
Report on the 7th October and 23rd December, 1961. The replies 
were examined by the Study Group ‘F’ of the Estimates Committee 
(1962-63) at their sitting held on the 22nd August, 1962. The draft 
report was adopted by the Committee on the 20th December, 1962.

3. The Report has been divided into the following four Chapters-

I—^Report.
II—Recommendations that have been accepted by Government.

Ill—Replies of Government that havei been accepted by the 
Committee.

IV—^Replies of Government that have not been accepted by the 
Committee.

4. An analysis of the action taken by Government on the recom
mendations contained in the Hundred and Nineteenth Report (Second 
Lok Sabha) of the Estimates Committee is given in the Appendix. It 
would be observed therefrom that out of 25 recommendations made 
in the Report. 72% have been accepted by Government, of the rest 
replies in respect of 12% of the rcommendations have been a c c ^ e d  
by the Committee, while replies of Government in respect of 16% 
of the recommendations have not been accepted by the Committee.

N e w  D e l h i ; H. C. DASAPPA,
The 24th December, 1962. Chairman,
The 3rd Pausa, 1884 (5). Estimates Committee.

(iii)



REPORT

In para 7 of their Hundred and Nineteenth R e ^ r t (Second Lok 
Sabha) on Ashoka Hotels Ltd., the Estimates Committee had obseived 
that there was no proper plan or estimates when the project was 
started in 1955 and that it was rather unusual that Government should 
have participated in a project placed beore them without ascertaining 
fully the financial implications and other details. It was further 
observed by the Committee in para 9 that it would have been more 
proper to have got the estimates worked out at least when the Gov- 
ermnent chose to take over the Hotel (in May, 1956) and to have 
tried to confine their expenditure within the limits of those estimates. 
In reply Government have stated that the project was conceived and 
started by agencies other than the Government who had their estimates 
and plans, but it was found necessary later to revise them when the 
Government acquired the controlling interests. Government could 
not then wipe out completely what had already been put up on the 
ground by the private promoters and there was little they could do 
except complete the building and the project on the lines begun by 
non-Govemment promoters.

2. In this connection the Committee would like to point out that, 
as already stated in paras 5 and 7 of the Report, no detailed item-wise 
estimates for the project were prepared by the promoters of the 
Company of which Government of India was one. The figure of Rs. 2 
crores was based on a ‘Cube Estimate’ prepared by the Architect. 
Even when Government acquired controlling interest in May, 1956, 
the estimates were not worked out. As admitted by the representatives 
of the Ministry in evidence the complete picture of the scheme and 
overall commitments thereof became progressively evident in October, 
1956, as the construction proceeded. The reply now given by Gov
ernment is not satisfactory as it is not quite in conformity with the 
information furnished earlier to the Committee.

3. The Committee trust that their observations made in paras 7 
and 9 of the Report would be borne in mind for future guidance.

C H A P T E R  I
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^PPBNDK
(Vidt Introduction)

Analysis of the action taken by Oovernment on the reeommmdatiam eontamti
in the \ 19th Report of the Estimates Committee (Second Lok Stdtha)

1. Total Number of Recommendations made . . .

2. Recommendations that have been accepted by Govern
ment recommendations Nos. i, 4, 6, 7, 9, lo, 11, ia>.
14, 15, 16, 17, 18, 19, 21, 22, 23 and 24 referred to in 
Chapterll):

N u m b e r ............................................................... 18

Percentage to t o t a l ............................................ 72%

J. Recommendations not accepted by Goverrmwnt but 
replies in respect of which have been accepted by the 
Committee (.Vide recommendations Nos. 5, 8 «nd 35 re
ferred to in Chapter I I I ) :

Number ............................................. j
Percentage to total .• . . . « %

4. Recommendations in respect of which replies of Govern
ment have not been accepted by the Coimnittee (Ktie re
commendations Nos. 2, 3,13 and 20 referred to in Chapter 

• IV) : .............................................

N u m b e r ............................................................... 4

• Percentage to to ta l ............................................ i6%

OMGIPD—LS I—2199 (Aii) LS—a8-ia«6a—500.




